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The Dclhi Commission fer %“emen BLll, Jdoga

(Cepy of lettor No. 2760 dated Sth Joeril, 1994 from
Shri S5.P. Ratawal, Minist~or ~f Sccinl T.:1f2re te the
- Sccretary, D:lhi vidhan Sabha)

"Having becen apprisd of the subj - ct matter
of the Delhi Commission fer tomen Bill, 1994,
the Lt. Governor, in pursuance of the provi-
sions cf thc sub-scction 3 of the secticon 22;
r.commends the cecnsideration of the said Bill
by tha vidhan Szbha",
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